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£e). It is not proposed to set up any
new plant for the manufacture of dril-
ling machinery. Heavy Machine
Building Plant of Heavy Engineering
Corporation Ltd., Ranchi, is alresdy
designed for the manufacture of heavy
oil drilling rigs.

Indo-Soviet Trade

1396-D. SHRI PRAKASH VIR
SHASTRI:
SURYA  PRAKASH
PURI:
SHRI RAMJI RAM:
SHRI SHIV KUMAR
SHASTRI:
SHRI RAM AVTAR
SHARMA:

Will the Minister of COMMERCE
be pleased to state the details of the
Trade Agreement recently entered into
with the U.S.S.R.?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
MOHD. SHAFI QURESHI): No Trade
Agreement has been recently entered
into with USSR as the existing Trade
Agreement between the two countries
signed on 10th June, 1963 is wvalid
upto 31st December, 1970. Om 26th
December, 1967, the lists of commeodi-
ties to be exchanged between Ilndia
and USSR during 1968 was finalised.
In accordance with this, trade bet-
ween the two countries during 1968 is
expected to be of the order of Rs. 300
crores. Principal items to be export-
ed from India to USSR during 1968
are traditional goods like iea, coffee,
spices, mica, de-oiled cakes, ete., in
addition to many kinds of manufaec-
tured goods including leather shoes,
ready-made garments, bed-linen, wool-
len knit-wear, spectacle frames, ena-
mel for wire, rolled steel products,
accumulators, automobile tyres and
tubes, etc. USSR will supply fertili-
zers, sulphur, rolled steel prodvcts,
tin plates, chemicals, dye-interme-
diates, raw asbestos, wood-pulp, news-
print, machinery and equipment,
spares and components for Saoviet
Assisted Projects, tractors, machine
tools, ball, roller and taper bearings,
ete.

DR.

12 hrs,

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

Death of several Jawans and

MR. SPEAKER: Shri Saigal. Absent.

SHRI BAL RAJ MADHOK (South
Delhi): If more than five people give
notice of a calling attention, there is a
ballot. If it is less than that the
pames should be all included. I have
also given notice, but my name is not
included.

MR, SPEAKER; It must have come
after 10.30. There is no use raising
it now.

SHRI BAL RAJ MADHOK: I gave
yesterday.

. MR. SPEAKER: I cannot change the
rule now.
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THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE (SHRI
L. N. MISHRA): I regret to inform
the House that z convoy of 164 vehi-
cles was cought in a heavy snow storm
and avalanches on the Jammu-Sri-
nagar Road between Banihal and Kazi-
kud, i.e. just after crossing the Bani=
hal Tunnel, on the nizht of the 26th}
27th January, 1968. A wehicle in the
convoy broke down at a narrow point
and it was not possible tc Lypass it
The vehicle accordingly blocked the
movement forward of the wvehicles
behind it. It started raining and snow-
ing heavily and it turned into a smow
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[Shri L. N. Mishra.]

stormm. The 21 vehicles accordingly
were swept away into the khud with
the high velocity of the storm and the
avalanches,

Out of 164 vehicles, 21 vehicles fell
into the khud, of these 21 vehicles,
4 vehicles have been recovered till
this morning and the balance of 17
wvehicles are still to be recovered. Gp-
til this morning of the 20th instant, a
total of 13 dead bodies of combatants
(one JCO and 12 other ranks) and one
dead body of a civilian have been re-
covered. The dead body cf the civi-
lian has been handed over to the police.
One JCO and 30 other ranks are still
unaccounted for.

Urgent action to complete the re-
covery work is in hand. Continuing
bad weather has however, hampered
the operations. A court of enquiry
has been constituted and is in pro-
ETess.
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MR. SPEAKER: Today we have got
many important motions before the
House. I should request the hom.
Members to go one by one. All the
important subjects are there today;
till the evening we have got very im-
portant business. Therefore, 1 should
appeal to the Members to discuss the
problems in a calm manner. All of
them are voming. Let us not rush
through them. We shall go one by
one. Papers laid.

12,08 hrs.
PAPERS LAID ON THE TABLE

Annual Report of Instrumentation
Limited and Review by the
Govermment on working thereof

THE MINISTER OF INDUSTRIAL
DEVELOPMENT AND COMPANY
AFFAIRS (SHRI F. A. AHMED);: 1
beg to lay on the Table;

(1) (i) Review by the Government
on the working of the Instru-
mentation Limited, Kota for
the year 1966-67, under sub-
section (1) of section 619A of
the Companies Act, 1956,

A copy of the Annual Report
of the Instrumentation Limit-
ed, Kota for the year 1966-67,
along with the Audited Ac-
counts and the comments of
the Comptroller and Auditor
General thereon.

[Placed in Library, See No. LT-138/
68].

(ii)
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Netification under Companies Act and
Industries (Development and
" Regiliiffon) Act

SHRI F. A. AHMED: I beg to lay
on the Table:

(2) A copy of the Companies (Cen-
tral Government's) General Rules and
Forms (Amendment) Rules, 1968, pub=
Kshed in Notification No. G.S.R. 130 in
Gazette of India, dated the 20th Janu-
ary, 1968, under sub-section (3) of sec-
tion 642 of the Companies Act, 1956.
[Placed in Library, See No. LT-139/,
68].

(3) A copy each of the following
Notifications under sub-section (2) of
section 18A of the Industries (Deve-
lopment and Regulation) Act, 1951:—

(i) S.0. 2297 published in Gazette
of India dated the 10th July,
1967.

(ii) S.0. 3688 published in Gazette
of India dated the 10th Octo-
ber, 1967.

(iii) S.0. 216 published in Gazette
of India dated the 10th Janu-

ary, 1968,
[Placed in Library. See No. LT-140/68.]

(4) A statement showing reasons for
delay in laying the Notifications men-
tioned at (i) and (ii) of item (3)
above.

Statement on import of Ammonia for
production of fertilisers

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND CHEMICALS AND OF SOCIAL
WELFARE (SHRI RAGHU RAMATH):
On behalf of Shri Ashoka Mehta, I
beg to lay on the Table a statement
on the import of Ammonia for the
production of fertilisers. [Placed in
Library, See No. LT-141/68.]

Export of Stainless Steel Utensils
(Inspection) Rules

THE MINISTER OF COMMFRCE
(SHRI DINESH SINGH): T beg to lay
on the Table a copy of the Export of
Stainless Steel Utensils (Inspection)



